‘i
CENTRAL ADMINISTRAT IVE TR IBUNAL
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Date of Order ; 20.3.1998

; | present : Hon'ble Mr.D.Purkayasthay Judicial Mamber.

HUSAIN HA IDER
Vse

UNION OF INDIA & ORS.
(EASTERN RAILLAY)

o I ‘ For the applicant : Mr.G.Misras counsel.

For the respondents: Mr.P.K.Arora» counsel.

8RDER.

Heard ld.counsel For both the parties evar an appllcﬂtion
belng MeR.67 .F 1998 filed by the applicant for expediticus
3 | | hearing of tha 0.A. 878 of 1997. |
e ' 2. Ld.counsel for the respondentss Mr.P.K.Aroras submits
._ | thﬂt the 0.A. has been admitted for hearing but no reply-
| 2% . could be filed till date. He Furthar submits that the case has
been fixed for hearing on 13.5.1998. |
3. ~Respondents are allowed further time to file the reply-
and the 0.A, will asppear on 13.5.1998s ag alread}yxf«is?é’d/m.
caunsel for the applicant is given tha llb,ar{; to file rejoinders

if anys in the meantime.

4, The M.A, is dispesed. of accordingly.

f i : (B.PurRayastha)
. Judicial Member



